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Cost of production of atomic energy

*340. SHRI NIREN GHOSH Wwill
the PRIME MINISTER be pleased to
state :

(a) the per megawatt cost of production
of atomic energy ;

(b) whether it is different in different
atomic power plants ;

(c) if so, the figures thereof ;

(d) whether atomic power is cheaper as
compared to thermal power ; and

(e) if not, the reasons for building atomic
power plants ?

THE PRIME MINISTER (SHRIMATI
INDIRA GANDHI) : (a) to (c). The rate
of sale of power from Tarapur Atomic
Power Station and Rajasthan Atomic Power
Station is currently 23.23p/ KWh and 31.34p/
KWh respectively.

(d) and (e). Nuclear power is competitive
vis-a-vis coal based thermal power at distan-
»ces of 800 km and more from the pithead.
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Special Central Assistance to States under
Tribal Sub-Plan

*341. SHRI GIRIDHAR GOMANGO :
Will the Minister of HOME AFFAIRS be
pleased to lay a statement showing :

(a) the reasons for giving the Special
Central Assistance to the States under Tribal
Sub-Plan instead of giving the matching
grants ; and

(b) how far the new financial arrange-
ment has been able to develop the tribal
areas and the tribals ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
NIHAR RANJAN LASKAR): (a) The
main source of funding for the Tribal sub-
Plan is the flow from the State Plan. The
Special Central Assistance is meant as an
additive or a ‘gap filler’. Because of this
very nature of Special Central Assistance, it
cannot be on a matching basis.

(b) The new strategy of tribal sub-Plan
has succeeded in focussing developmental
effort in the Tribal sub-Plan areas.

Sintering Plant for IISCO

*342., SHRI H.N. NANJE GOWDA :
Will the Minister of STEEL AND MINES
be pleased to state :

(a) whether Heavy Engineering Corpora-
tion, Ranchi is having negotiations with
M/s. Lurgi of West Germany for their colla-
boration in establishing a Sintering Plant for
the IISCO of the SAIL ;

(b) if so, at what stage the negotiations
are ;

(c) how much foreign exchange is expec-
ted to be involved in the venture ;

(d) which other foreign concerns have
offered for collaboration in this project ;
and ‘

(e) whether it is also a fact that M/s.
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